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of (he Chief Minister, I want to draw the 
attention of the House and of the Home 
Minister to another statement where she says 
that if the Centre does not implement the 
Award immediately, the unity and integrity of 
the country will be in danger. Actually she 
says. Madam, that this will go against the 
unity and integrity of the country. I think, this 
is a veiled kind of threat. This is a veiled 
threat to the Centre that she has some kind of 
secessionist views in her mind 
....(Interruptions).... 

SHRI G. SWAMINATHAN (Tamil Nadu): 
She only said that Karnataka has to give 
water... 

SHRIMATI JAYANTHI NATARAJAN: I 
want to call upon the Home Minister to find 
cut... 

SHRI G. SWAMINATHAN: ...otherwise 
there will be a fight between one State and 
another. 

SHRIMATI JAYANTHI NATARAJAN: 
...if he has any information of any move by 
State of Tamil Nadu to secede from the Indian 
Union because this is very dangerous. 

(Interruptions)... 

SHRI G. SWAMINATHAN : It is unfair to 
say that she has got something in her mind... 

SHRIMATI JAYANTHI NATARAJAN: 
Already, Madam, the Chief Minister had gone 
on fast and the entire State was at a standstill. 
So many people suffered. Little children suf 
fered. The people of Tamil Nadu suffered. 
Today, Madam, on a most important day, 
from the ramparts of the Fort St. George, she 
has gone to the extent of threatening us with 
seces sion. I think, it is shocking  (Interrup 

tions)..... 

SHRI G. SWAMINATHAN : The Govern-
ment of India had announced. The hon. Minis-
ter of Water Resources came there. They 
made promises.. 

SHRIMATI JAYANTHI NATARAJAN : 
Madam, to talk about unity and integrity of 
the country" in this context is a very 
dangerous trend... 

SHRI G. SWAMINATHAN : She wanted 
the promises to be kept. That is all. 

SHRIMATI JAYANTHI NATARAJAN: 
Madam, I want to know what the Home 
Minister is going to say about it and whether 
he has any information about this. 

THE MNISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN) : I can well 
appreciate the strong feelings that hon. Chief 
Ministers might be having on certain issues. 
But we will certainly ascertain whether she 
has gone to the extent of saying that this is 
going to endanger the unity and integrity of 
this country. Certainly we would like to 
ascertain the facts. Then, whatever action is 
called for, we will look into it. 

THE      DEPUTY     CHAIRMAN:      Shri 
Mohammed Afzal. 

SHRI MURASOLI MARAN (Tamil 
Nadu): Action for setting the Cauvery water 
dispute or action for uttering those words? 
(Interruptions) How about Cauvery waters ? 
What is your reac tion ? How about 
implementing the interim award? What is 
your reaction? (Interruptions) 

SHRI S. B. CHAVAN : That does not 
justify giving this kind of a threat, if at all she 
has given 

it. 

THE DEPUTY CHAIRMAN : Mr. Afzal. 

 

announcement regarding that. 

I     have     to      make     an 

KILLING OF THE INNOCENT HINDUS 

BY MILITANTS IN DODA 
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SHRI     S.    JAIPAL    REDDY    (Andhra 
Pradesh): Madam, he wants to associate. 

I announced 
that the Minister is going to make a statement. 
After my announcement, if you relinquish 
your right of clarifications, I shall permit you 
now, and if you do not, I will permit him 
when the statement is made, not now. 

†[   ] Transliteration in Arabic Script. † [   ]Transliteration in Arabic Script. 
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DR. JINENDRA KUMAR JAIN: I am 
selectively excluded. 

THE DEPUTY CHAIRMAN : No 
exclusion. If you want to speak, if you want to 
associate, you can associate yourself with it. 
Like this, many hands were raised. 

DR. JINENDRA KUMAR JAIN : I needed 
your permission. I won't get up without your 
permission. 

THE DEPUTY CHAIRMAN : Okay. You 
don't let Shri Shastri speak. You speak. 

RE. POSTER EXHIBITION BY 

"SAHMAT" 

IN  AYODHYA   CONTAINING OBJEC- 

TIONABIJ:  COMMENTS  ABOUT  RAM 

AND SITA 

SHRI S. JAIPAL REDDY: Madam, I am 
on a point of .order (Interruptions) 

 Mr, Jaipal Reddy, 
please sit down. Please take your seat. 
(Interruptions) Mr. Mathur, please sit down. 
(Interruptions) Permission has been granted 
to him. Let him speak. (Interruptions) 

SHRI SUKOMAL SEN (West Bengal) : 
Does it mean he can say anything"! 

THE DEPUTY CHAIRMAN : You can 
give your reply. I am not allowing. 

(Interruptions). 

 

†[   ] Transliteration in Arabic .Script. *Expunged as ordered by the Chair. 

 

 

SHRI S. JAIPAL REDDY (Andhra 
Pradesh): On a point of order, Madam ... 
(Interruptions) 

THE DEPUTY CHAIRMAN: I permitted 
him to speak. I am permitting it. I will allow 
Mr. Jaipal Reddy to speak. 


